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emment for clearance along with their pro-
jected costs;

(b) the details of those irrigation projects
which have been cleared by the Union Gov-
emment during the last three years alongwith
their outlays; and

(c) the time by which the pending
projects are likely to be cleared?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTR OF STATE IN THE MINIS-
TRY OF WATER RESOURCES. (SHRI P.
K. THUNGON) (a) Out of 4 major and 7
medium irrigation projects of Orissa, 2 major
projects namely Subemarekha Irrigation
(estimated cost Rs.790. 32 crores) and
Kanpur Irrigation (estimated cost Rs.268.65
crores) and 3 medium projects namely
Manijore lrrigation (estimated cost Rs37.70
crores), Rukura (estimated cost Rs. 25.22
crores) and Badhalati (estimated cost Rs.
42 .65 crores) have been found acceptable
by the Advisory Committee subject to com-
pliance of certain observations such as
obtaining environmental/forests/ rehabilita-
tion & resettlement clearances, concurrence
of State Finance Department etc.by the
State Government. The State Govemment
is required to sort out various techno-eco-
nomic issues, obtain environmental/forests/
rehabilitation & resettlement clearances as
applicable on remaining 2 major projects
namely Ong Dam (estimated cost Rs. 102.00
crores) and Lower Indra (estimated cost Rs.
56. 55 crores) and 4 medium projects
namely Telengiri (estimated cost Rs. 53.81
crores), Dhauragoth (estimated cost Rs.
9.09 crores) Bagh Barrage (estimated cost
Rs. 28.77 crores) and Kutulinsinga (esti-
mated cost Rs. 9.53 crores).

(b) One major irrigation project namely
Naraj Barrrage and 2 medium irrigation
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projects namely Deo and Titalagarh have
been given investment clearance by the
Planning Commission in /93 6/92 and 10/93
respectively for estimated cost of Rs. 125.74
crores, Rs. 52.23 crores and Rs. 21.13
crores respectively. ’

(c) The clearance of the project de-
pends upon how soon the State Govemrn-
ment complies with the the observations of

-the Central Appraising Agencies and ob-

tains environmental/forrest/rehabilitation
&resettlement clearances as applicable.

Irrigation Projects

6371. SHRITHAYILJOHN ANJALOSE:
Will the Minister of WATER RESOURCES
be pleased to state?

(a) the details of irrigation projects of
Kerala pending with the Union Government
for clearance;

(b) since when these projects are
pending and the reasons therefor;

(c) the time by which these are likely to
be cleared;

(d) theYunds allocated by the Union
Government for irrigation during 1991-92,

'1992-93 and 1993-94 and earmarked for

1994-95;

(e) whether any special assistance is
being provided by the Union Government
for this purpose; and

(f) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRIP.K.
THUNGON) (a) to (c).Details of irrigation
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projects of Kerala received at the Centre for
techno-economic appraisal are given in the
statement enclosed.

(d) ‘outlays approved by the Planning
Commission for irrigation Sector in Kerala
for 1991-92, 1992-93,1993-1994 and 1994-
95 are Rs. 103.90 crores respect'ively. The

actual expenditure during 1991-92 and 1992-
93isrs. 100.77 crores and Rs.113.71 crores
respectively. The anticipated expenditure
during 1993-94 is Rs. 142.17 crores.

(e) No Sir.

(f) Does not arise.
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